F. No. 14-29/CESTAT/CPIO-ND/RP/2019
Customs, Excise and Service Tax Appellate Tribunal [ 2
West Block No. 2, R.K. Puram, New Delhi-110 066 L7

CPIO ID No. 14-29/2

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Mohd. Irfan Ansari (No.
NCBRK/R/2019/80008 dated 17.07.2019) received by transfer from NCB, in this
office on 23.07.2019, under RTI Act 2005, the information received from Asst.
Registrar (Admin.}, containing 01 page is enclosed herewith for your
reference please.

Therefore, you are requested to please acknowledge the receipt and
deposit Rs. NIL (@ 2/- per page) to this Tribunal by cash or DD in favor of
Accounts Officer, CESTAT, New Delhi.

Note:
1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,

CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

To,
1. Mond. Irfan Ansari,
N-13/124, Saraisurjan,
Bajardiha, U.P.-221106
Copy to,

2, A gy FAR
e RS (e )/Asd fteRT

T TR, IegHr @us-1 & 6. 5

AT FOI [{HA, 75 RFei-110066

4 £~ ' A
LA - oA
TOME ‘ :

e APPLLL






F. No. 33/RTI/Misc./CESTAT-ND/Admn.2016- Vol II -
HIHIYeF IUTR U TF a1 T el s, afanft wve =3, twgerry, w1 Rl 66
CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL &’t
West Block No. 2, R.K. Puram, New Delhi — 66

Dated: 31.07.2019"
LD. No. 14-29/2019

ADMINISTRATION SECTION

Sub: Information sought under Right to Information Act, 2005

With reference to RTI application Ref. No. NCBRK/R/2019/80008 dated
17.07.2019 filed by Sh. Mohd. Irfan Ansari received by transfer from NCB letter
dated 23.07.2019 in CP1O L.D. No. 14-29/2019 (CESTAT), the information sought by
the applicant under RTI Act 2005.

In this regard, the reply sought is as under:-

Bench wise vacancy of LDC for CHSL 2017 reported by this office is as under:

Bench Vacancy position
Delhi
Mumbai
Chennai
Kolkata
Bangalore
Hyderabad
Ahmadabad
Chandigarh
Allahabad
Total

O = [OOSR | o

However, the above mentioned vacancy position is likely to vary as per
administrative exigencies, if and when needed.

1N
S
(Mukesh Gupta)

Assistant Registrar (Admin)
To

ll/CQr{fACCOllntS Officer, CESTAT, New Delhi






F. No. 14-29/CESTAT/CPIO-ND/RP/2019
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 14-29/2019

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Mohd. Irffan Ansari (No.
NCBRK/R/2019/80008 dated 17.07.2019) received by transfer from NCB, in this
office on 23.07.2019, under RTI Act 2005 (copy enclosed) wherein certain
information are sought as mentioned therein is related to your section.

Therefore, in terms of the provisions of Section 6(3) & 5(4) read with Section
5(5) of RTI Act 2005 the RTI application CPIO ID No. 14-29/2019(CESTAT) is
forwarded herewith to you as CPIO under section 5{4), with request to provide the
correct and para wise information/inspection on or before 06.08.2019 directly to the
applicant as permissible under the RTI Act & DOP & T. 0.Ms within the stipulated
time, failing which, as CPIO under section S5(4), you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act. Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M.
No. 1/18/2011-IR dated 16.09.2011.

Note:-

1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days.

2. RTI application’s replies which are related to outer benches rray be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.

3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made thereunder, under intimation to the undersigned.

Encl: As above.

. » £ CESTAT New Delhi
Date: 23.07.2019
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For Compliance to:

1. A.R (Admin.)

Copy to: (For Information)

1. Mond. Irfan Ansari,
N-13/124, Saraisurjan,
Bajardiha, U.P.-221106
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R.K. Puram, New Delhi - 110066.
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Registration No. :

Transferred From ;

Remarks :

At sl

17472013 :

RTI REQUEST DETAILS
\CBRKf R "O] 9 80008 Date of Recelpt

Central Board of Excise and ( ustoms - Centr&l D{elqe on 17/07’ Olf) With
Rcferenee Number CBECE/ R’Q(] ! 9 5071 5

transferred under sectlon 6(3) of the RTI Aet 2005

Eleeiromcaliy Transferred from Other Language of Eng];sh

Type of Receipt : Public Aulhorit y Request :
Name : mohd ufan 'msarf Gender : Male
Address : 1\ 13 124 sa:alsurjan Baﬁrdlha Pm 271106
State : Uttdr P aduh . Country: lndld
. Details not p:owded . +91- i
Phone No. : Mobile No. : 851189519

Email :
Status(Rural/Urban) :

Letter No. :

Is Requester Below

Amount Paid :

Information Sought :

Original RTI Text ;

Details not provided

Poverty Line ? :

Request Pertains to :

irfirfans@gmail.com

Graduate

Urban Education Status

Detatls not

Letter Date : provided

e Citizenship Indian
Status
) PR
° Mode of Payment Payment
(JdtLWd\,

What is the state wise/ City wise/ zone wise vacancy of LDC reported in various
department under (custom.excise&service tax appeliate tribunal) which is going to

be ﬁlled throug,h QS( ( HSL 70!? ES exam.

What is the state wise/ City WISL,/ 70Ne Wise vacancy of[ D(, repomd in various
department under (custom,excise&service tax appellate tribunal) which is going to .
be filled through SSC-CHSL 2017-18 exam.
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